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Central Administrative Tribunal
Principal Bench, New Delhi

C.P No. 214 /2020
In
O.A. No. 3401/2018
Today this the 22rd day of October, 2020

Through video conferencing

Hon’ble Mr. A K Bishnoi, Member (A)
Hon’ble Mr. R. N. Singh, Member (J)

1. Delhi Rajya Health Services
Contractual Employees Union (Regd.)
Through Mr. Neyaz Ahmed, Aged 40 years
(General Secretary) A-66, Villahe Begumpur,
Near Dal Mill, Delhi-110086, Working as OT Tech.
At Dr. Baba Saheb Ambedkar Hospital,
Rohini, Delhi

2. Chander Mohan, Aged 33 years
S/o Shri Narayan Singh
R/o House No. 181, Village Mungeshpur,
Delhi-110039, working as Jr. Radiographer
At Shree Raja Harish Chander Hospital,
Narela, Delhi

3. Santosh Kumar, aged 35 years,
S/o Shri Jhakari Prasad
R/o S-7, pkt, H.No. 33
Sector-3, Rohini, Delhi-110085
Working as OT Assistant,
At Dr. Hedgewar Arogya Sansthan
Karkardooma, Delhi

4. Kishan Lal, aged 36 years
S/o Shri Phool Chand Ram
R/o0 S-1197, Mangolpuri,
Delhi-110083, Working as Dark Room Assistant,
Sanjay Gandhi Memorial Hospital
Mangolpuri, Delhi-110083

... Applicants
(By Advocate: Ms Kamlakshi Chauhan)
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Versus

. Vijay Kumar Dev
Chief Secretary, Health & Family Welfare
National Capital Territory of Delhi
Oth Level, ‘A’ Wing, Delhi Secretariat
New Delhi-110002

2. Mr Vikram Dev Dutt,
The Principal Secretary, Health & Family Welfare
NCT of Delhi, 9t Level, ‘A’ Wing,
Delhi Secretariat, New Delhi-110002

3. Mrs Nutan Mundeja
The Director, Directorate of Health Services
F-17, Karkardooma, Delhi

4. Mr Santosh D Vaidya

Chairman, DSSSB

FC-18, Institutional Area,

Karkardooma,

Delhi-110092

.. Respondents

(By Advocates: Ms. Esha Mazumdar for R 1,2 & 3 and
Mr. Amit Yadav for R 4.)

ORDER (ORAL)
Hon’ble Mr. R. N. Singh, Member (J):
After arguing for some, learned counsel for the
applicants seeks permission to withdraw the present CP.

Permission is granted. CP stands dismissed as

withdrawn.
(R. N. Singh) (A. K. Bishnoi)
Member (J) Member (A)
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